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(ii) Candidates  names  being 
sponsored by the local employment 
exchange;

(iii) Suitability of the candidate 
for the post;

Mioram .. NIL

Pondicherry  .NIL

Chandigarh NIL

adra Nagar Haveli .  NIL

Aninachal Pradesh  .  Pasighat 

elhi .   elhi (Safdarjung)

Goa, aman, iu .  NIL

Persons working on aily Wagei in 
Rourkela Plant

7458. SHRI K. PRA HANI:  Will
the Minister of STEEL AN MINE'S 
be pleased to state:

(a) the number of persons working 
on daily wages in the Rourkela Steel 
Plant;

(b) the number of Scheduled Castes 
and Scheduled Tribes and the handi
capped persons out of them, separate

ly;

(c) the criterion of putting them on 
regular roll; and

(d) whether Government propose to 
give some concession in the cases of 
handicapped persons working on daily 
wages

THE MINISTER OF COMMERCE 
AN STEEL AN  MINES  (SHRI 
PRANAB  MUKHEREE):  (a) The
number of persons working on daily 
wages at present in Rourkela  Steel 
Plant, including mines, is 52.

(b) The  number  of  Scheduled 
Castes, Scheduled  Tribes  and  the 
handicapped persons, out of  them, 
is as follows:—

(i) Scheduled Castes   3

(ii) Scheduled Tribes   18

(iii) Handicapped Nil

(c) The main criteria for  making 
them regular are as follows:—

(i) Availability  of  permanent
vacancies.

(iv) Medical fitness of the candi. 
dates* (The medical standards  are 
relaxable the case of handicapped 
persons); and

(v) Verification  of  antecedents 
and particulars submitted by  the 
candidate.

(d)   At present there is no handi
capped person employed on  daily 
wages  in  Rourkela  Steel  Plant. 
The  question  of  giving  any 
concession  has,  therefore,   not 
so  far   arisen.   However,  in 
such  cases,  relaxed  medical  stan
dards would be applicable in  term 
of the irective of the Government 
on the subject.
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Schemes for Aerodromes in 
Maharashtra

7460. SHRl R. K. 'MHALGI:  Will
the Minister of TOURISM ASlft CIVIL 
AVIATION be pleased to state:

(a) the various plansschemes  re
garding the aerodromes namely Bom
bay, Nagpur, Aurangabad and Akola 
in the State of Maharashtra and the 
plan provision for the gaid schemes for
1979-80;

(b) how much amount was to  be 
expended on each  of  the  schemes 
during the year and how much  has 
been actually expended;

(c) whether the physical targets de
cided, have been achieved; if so, the 
detailg thereof;

(d) if no full compliance is made 
in regard to the expending of money 
and achieving the physical targets, the 
reasons thereof and authorities respon. 
sible for the same; and

(e) what may be additional expen
diture on the said schemes because of 
the delay

THE  MINISTER  OF  STATE  IN 
THE' MINISTRY OF TOURISM AN 
CIVIL AVIATION  (SHRI CHAN U
LAL CHAN RAKAR): (a) to (d). A 
statement is enclosed.

(e)   There is no additional expendi
ture on the 'Said schemes because  of 
the delay.




